Annexure-8

Name of the Corporate Debtor: MANJEERA RETAIL HOLDINGS PRIVATE LIMITED; Date of 57 CIRP: 18.07.2023; List of Creditors as on: 18.07.2023 (Version-1)
List of Operational Creditors (other than and Dues)
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M. BhaskaraRao &Co|  01-08- 2023\ 472,000, uo 4,72,000.00 |Unsecured ‘ NIL l NiL i NO ‘N!L 'NIL
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